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Border

Mr. Deputy-Speaker: Let us pro­
ceed  to other business.
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Shri Ansar Harvani: It is not a
^question. It is a speech.
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Mr. Deputy-Speaker: Order, order.
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13 hrs.

Mr. Deputy-Speaker: Already, we 
have had too many questions on this 
subject today. Further, the debate 
is coming ikj on Monday. So, all 
these points can be raised then.
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Shri Priya Gupta: Shri Nehru at
last, being a senior member, shouid 
not hit below the belt.
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13.01 hrs.
CU STOM S AND CEN TR A L EXCISES 

(AM ENDMENT) BILL*

The Deputy Minister in the Minis­
try of Finance (Shri B. R Bhagat):
Sir, I beg to move for leave to intro­
duce a Bill to amend the Customs 
Act, 1962 and further to amend the 
Central Excises and Salt Act, 1944.

Mr. Deputy-Speaker: The question
is:

“That leave be granted to
introduce a B ill to amend the 
Customs Act, 1962 and further to 
amend the Central Excises and 
Salt Act, 1944.”

Tho motion was adopted.
Shri B. R. Bhagat: I introduce the 

Bill. ____

;raordinary, Part II, section 2,


